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(Conduct of ~Elections and Election
Petitions) Rul=s, 1956, a copy of which
has alseady been laid on the Table of
the House.

Coal Minln; at Tripura

*961. Shri Biren Dutt : Will the
Minister of Natural Resources amd
Scientific Research be pleased to
state:

(1) whether any step has  becn taken
to start coal mining at Tripura;

(b) if so, which is the agency that
has been entrusted with this work;

(c) whether it is also a fact that the
Assam  Government had  sent some
exgcrts tosurvey the coal area of Tripura;
an '

(d) if so, what are their findings ?

The Deputy Minister of Education
(Dr. ‘K. L. Shrimali) : (a) No. coal
mine is  proposed to be exploited .in

ripura in the public ' sector during
the Second Five Year Plan,

(b) Does not arise.

(c) and (d). Information is being
collected and will be laid on the Table
of the House.

Income Tax fromJammuand Kashmir
State

*962. Shri Krishnagh
Will the Minister of Finl:n?e. b!:o;lldm-'

ct:lb to state :

(a) whether  assessment of income-
tax has been completed in  Jammu
and Kashmir after the Indian in-come-
tax  Act, 1922 applicable
to the State; and

was made

(b) if so. the results of the assess-
ments ?° -

The Minister of Revenus and
Defence Expenditure (Shri A.C.
Guha) : (a) Yes,

(b) The number of assessments com-
pleted  under the Indian Income-tax
Act from the year 1954-55, the year for
and from which the Indian Income-tax
was  applied t0 Jammu and Kashmir
State, upto the 315t October, 1956 of
the currenr financial year was 1943

¢ total amount of tax demanded and
that collected during the same period
were  Rs. 1919 lakhs and Rs, 1630

hs  respectively,

-
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Casteism in Educational Institutions

*964. Shri Bibhuti’ Mishra Will the
Minister of . Education be pleased to
state: .

(a) whether Government have‘foth
mulated  any scheme for educational
institutions to shun casteism in the
Second Five-Year Plan; and

(b} if so, the details thereof ?

The uty Minister of Education
(Dr. M. Das) : (2} and (b). A state-
ment is laid on the Table of Lok Sabha.
[Sec Appendix ITI, annexure No. 137].

0il Exploration

Dr. Ram Subhag Singh :

Shri Bheekha Bhai :
*965.{ Shri Wodeyar :

| ShriNettur P. Damodarant

Will the Minister of Natural Re-
sources and Scicntific Research be
pleased to state:

(2) whether a delegation  of geolo-
gists and geophysicists led by him
recently visited Canada, the U.S.A.
and France to study the working of
petroleum  industry and  petrolcum
laws - in those countries; and

(b) if so, in what way the oil qulo—
ration rogramme in India is going

*to be affected by that srudy ?

The uty Minister of Educstion
(Dr. K.Dl:pstl!rlmall) 2 (a) Yes, Sir.

(b) The experience gained and the
contacts: made during this study are
expected to  help :

(i) in the formulation of Regulations
for the exploration, exploi-
tation and refining of mineral
oil and natural gas in the
eountry,

(ii) in_applying the latest methods
of o1l fleld practices in our
field and Ilsboratory investi-
gations connected with oil

exploration,
(iii) in using the best type of in-
struments and technique in our

Geological, Geophysical and
drilling investigations, and

(iv) in establishing contacts with
experts in the field of Petrol-

cum, Geology, Geophysics
and drilling Engincer?ng.

Sessions Judge at Tripura

*966. Shri Biren Dutt : Will the
Minister of Home Affairs be pleased
to state:

(a) whether a Sessions Judge has
been appointed for Tripurs;
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(b) whether due to functioning of a
sub-Judge of Tripura as Sessions Judge,
cases heard by him as sub-Judge
cannot be heard in the Session’s Court
now; and

(c) if s0, the steps Government pro-
pose to take in the matter ?

The Minister in the Minis of
Home Affairs (ShriDatar) : (a) Yes.

)  Yes.

() The Star Governments
have already been :ppronchcd to lend
the senm:en of a suitable officer.

Warships
6. Shri Ram Krishan : Wi
M?nlmer of Defence ;:lenedu mc:

(a) whether the scheme to bnild
warships in Indis duri Second
Five \pur Plan h:l m‘ﬂmthli:edi and

(b) if so, the details thereof ?
Minister of Defence

) 1 () A programme
i"' the acquisition (\{mhl;pt for a

period  which includes the Second Plan

period has been ed Gov
ment and s being implemennd i
stages. cludes  the

(b) It will not be in the terest
to reveal details of :Eeprt;’;:l::cmien

Enginsering College in Assam and

7,,_{% Ram Krishan :

Will the Minister
pleased to state :

(a) whether the scheme
tablishment of
lleges, one *in Assam md another in
Orissa , as spproved the Eastern
Rpglonﬁ Committee of Alr India Coun-
cil of Technical Education , has been
finalised ;

(b) if so0,

me; and

of Education be

the main features of the

(c) the action tnhensufu by Gov-
ernment in this regard ?
of
(Dt M. () to (c). A state-

givinﬂx
Table of the House, [Sqe
Appendix ITI, smnexure Mo. 138).
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8. Shri R. P. 1
Shri S. C. Samanta 1
Sardar bal T
Sardar :

Will the Minister of Natural Re~

be
leased torefer to the reply given
g stion No. 685 on the 3pd
Auluu, 1956, and state :

(a) whether the of
netic survey of oil migoitlinlmamm-
ducted by a team of Experts

since ved ; and

(b) if so, the details thereof ?
Edueation
w-ll‘ (a) md (b).

% report is still ed, (It wi
purely a technical report).

Mica aad Graphite
s Will  the
and

Z,.Shrl V.P.Na
be pleased to

ster of

h&n} whether the Government or
have recently investigated
ibility of resuming the minin ol'
c. and Gr;phlte in Kenala ate;

(b} if not, whether the Government
of have any plans to start an
investigation in the near future ?

U Dzu;,hﬁmli) t (n) and (b).

g)' relu:nin investigation of graphite
4 .r:dumgld and
in Igernh SIp.;ei has be%n le-
ctaile mappin| of grap
::3! Dmxu dr:poomne ll being carried
current season as rrt
:? mthteh y Geologicll Sl.mwcy of !n ia's
field amme for 19 5J
this work been complete it will
be possible to assess the g pro-
spects of graphite and mica in this
area.

Pyrites

Shri V. P, Nayar : Will  the
Mmt atural Resources and

ister of N
be pleased to re-
fer to the pnnofpngcg-;z of the Second
Five Year Plan and :

() 'hgth'i‘r :i.ny detailed
with & view
Sﬁmﬂn of the quality -.m! qummy of
i known to occur in
R’:::“of Kerala State has been m.de

mvem-





